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NHRC notice to Raj govt over reports of children used as pawns by 
parents to get money 
Press Trust of India  |  New Delh
 
The National Human Rights Commission
the Rajasthan government over reports that many families in
allegedly using their children as a pawn to g
 
The NHRC Friday observed that the contents of the
issue of violation of human rights of the innocent young children, who instead of 
getting proper education and upbringing, have been given to the custody of unknown 
people in lieu of money. 
 
The NHRC in a statement said, "It has taken suo motu cognisance of a media report 
that there are several villages in
more than 500 families were found to have used their children as pawn in exchange 
of Rs 1,500-2,000 from the Gadaria (shepherd) community to get
 
The media report has also carried the photographs of children, aged 8 to 12 years, 
who had been pledged for money.
 
"The commission has issued a notice to the chief secretary, the government 
of Rajasthan calling for a detailed report in the matter within six weeks,"
 
The NHRC has also asked the
implementation of flagship programmes announced and being run by the Cent
the state government in Rajasthan.
 
"The authorities are expected to identify all the victim children and to take steps to 
reunite them with their families and ensure all basic amenities, including
education, to the children of the aggrieved families. The
expected to conduct a survey to check if such practice is prevailing in other d
of the state," it said. 
 
According to the media report, carried Thursday, the shepherds put them to the work 
of cattle grazing. 
 
Chundai, Bor Talab and Memkhor areas in the district of
Kheda, Limbodi and Ambaghati areas falling under
affected, it added. 
 
It is also mentioned in the 
and Bhamashah have "never been implemented" in these areas, the NH
said. 
 
Issuing the notice, the commission has observed that the Right to Food is the basic 
human right and it is aware of the fact that the central government has introduced 
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National Human Rights Commission has sent a notice to 
government over reports that many families in Banswara

allegedly using their children as a pawn to get money for food. 

The NHRC Friday observed that the contents of the news report, if true, raise serious 
issue of violation of human rights of the innocent young children, who instead of 
getting proper education and upbringing, have been given to the custody of unknown 
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The NHRC has also asked the state government to inform about the status of 
implementation of flagship programmes announced and being run by the Cent

in Rajasthan. 
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Banswara district are 

report, if true, raise serious 
issue of violation of human rights of the innocent young children, who instead of 
getting proper education and upbringing, have been given to the custody of unknown 

t said, "It has taken suo motu cognisance of a media report 
district of the state of Rajasthan in which 

more than 500 families were found to have used their children as pawn in exchange 
food."  

The media report has also carried the photographs of children, aged 8 to 12 years, 

"The commission has issued a notice to the chief secretary, the government 
calling for a detailed report in the matter within six weeks," it said. 

to inform about the status of 
implementation of flagship programmes announced and being run by the Centre and 

authorities are expected to identify all the victim children and to take steps to 
reunite them with their families and ensure all basic amenities, including food and 

state government is also 
expected to conduct a survey to check if such practice is prevailing in other districts 

According to the media report, carried Thursday, the shepherds put them to the work 

Banswara and Bawdi 
district are the worst 

run schemes like MGNREGA 
and Bhamashah have "never been implemented" in these areas, the NHRC statement 

Issuing the notice, the commission has observed that the Right to Food is the basic 
human right and it is aware of the fact that the central government has introduced 



several schemes to ensure that poor citizens, particularly in the villages, do not die 
due to starvation. 
 
The commission has further observed that apparently the state has "failed in 
implementation" of the Right of Children to Free and Compulsory Education Act of 
2009, which mandates free and compulsory education to all children aged 6-14. 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 



 
NHRC Issues Notice to Rajasthan Government Over Children ‘Used 
as Pawn’ in Banswara 
The families belonging from the Gadaria community were found to have used their children to 
get food. 

Published: June 14, 2019 7:56 PM IS
 
New Delhi: National Human Rights Commission (NHRC) has taken
motu cognizance of the media report that over 500 families of several villages in 
Rajasthan’s Banswara used their chi
 
The families belonging from the Gadaria community were found to have used their 
children to get food. 
 
NHRC has issued a notice 
weeks. 
 
It has observed that news report, if true, raise a serious issue of violation of human 
rights of children who instead of getting education and upbringing, have been given 
to the custody of unknown people in lieu of money.
 
The NHRC is a Statutory public bod
Rights Ordinance which was later given a statutory basis by the Protection of Human 
Rights Act, 1993. 
 
The NHRC is responsible for the protection and promotion of human rights, defined 
by the Act as “Rights Relati
guaranteed by the Constitution or embodied in the International Covenants”.
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The families belonging from the Gadaria community were found to have used their children to 

Published: June 14, 2019 7:56 PM IST 

: National Human Rights Commission (NHRC) has taken
cognizance of the media report that over 500 families of several villages in 

Rajasthan’s Banswara used their children as a pawn for Rs. 1500

The families belonging from the Gadaria community were found to have used their 

 to Rajasthan government and asked for a report within six 

It has observed that news report, if true, raise a serious issue of violation of human 
rights of children who instead of getting education and upbringing, have been given 
to the custody of unknown people in lieu of money. 

The NHRC is a Statutory public body constituted under the Protection of Human 
Rights Ordinance which was later given a statutory basis by the Protection of Human 

The NHRC is responsible for the protection and promotion of human rights, defined 
by the Act as “Rights Relating To Life, liberty, equality and dignity of the individual 
guaranteed by the Constitution or embodied in the International Covenants”.
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cognizance of the media report that over 500 families of several villages in 

ldren as a pawn for Rs. 1500-2000. 

The families belonging from the Gadaria community were found to have used their 

to Rajasthan government and asked for a report within six 

It has observed that news report, if true, raise a serious issue of violation of human 
rights of children who instead of getting education and upbringing, have been given 
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guaranteed by the Constitution or embodied in the International Covenants”. 
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NHRC seeks govt report on kids ‘sold’ for money 
 

TNN | Updated: Jun 14, 2019, 15:50 IST 

Jaipur: Taking suo motu cognizance of a media report about children being pledged 
off for money in Banswara, the National Human Rights Commission (NHRC) on 
Friday issued notices to the chief secretary, government of Rajasthan to give a 
detailed report. 
 
The media report stated that, “Several villages in Banswara district of the state of 
Rajasthan, wherein more than 500 families were found to have used their children as 
pawns in exchange of Rs 1,500 to 2,000 from the Gadaria (shepherd) community to 
get food.” The report had also carried the photographs of the children, aged between 
8 to 12 years, who had been pledged off for money. 
 
According to the media report, carried on June 13, 2019, the shepherds put the 
children on the work of cattle grazing. Chundai, Bor Talab and Memkhor areas in the 
Banswara district and Bawdi Kheda, Limbodi and Ambaghati areas falling under 
Pratapgarh district, are the worst affected. It is also mentioned in the news report 
that government-run schemes like MGNREGA and Bhamashah have never been 
implemented in these areas. 
 
Issuing the notice, the commission has given six weeks’ time to the state government 
to submit their report. “It has been observed that the contents of the news report, if 
true, raise serious issue of violation of human rights of the innocent young children 
who instead of getting proper education and upbringing, have been given in custody 
of unknown people in lieu of money,” the commission observed. The commission has 
also asked the state government to inform about the status of implementation of 
flagship programmes announced and being run by the Central and state 
governments in Rajasthan. 
 
The authorities are expected to identify all the victim children and to take steps to 
reunite them with their families and ensure all basic amenities including food and 
education to the children of the aggrieved families. The state government is also 
expected to conduct a survey to check, if such a practice is prevailing in other 
districts of the state. 
  



 
Rajasthan Government Issued Notice by NHRC Over Children Being 
'Used as Pawn' in Banswara
 

NEWS Team Latestly Jun 14, 2019 09:59 PM IS

Jaipur, June 14: The National Human Rights Commission (NHRC) on Friday issued 
a notice to the Rajasthan government over r
being "used as pawn" in Banswara village. The Commission has asked the Ashok 
Gehlot-led regime to submit a report within the next six weeks.
 
In Banswara, claimed reports, children are being used as pawns by villagers to avail 
Rs 1,500-2,000 to buy food grains. The children are sent in custody of unknown 
people, who are feared to misuse them as child labourers or push the minors into 
trafficking  
 

"It has observed that news report, if true, raise serious issue of violation of human 
rights of children who instead of getting education
in custody of unknown people in lieu of money," the NHRC notice said.

Nearly 500 families from the Gadaria community have reportedly used their children 
as pawn to get food. The incident is likely to draw widespread condemnation.

This is the second major instance of human rights violation in Rajasthan in the last 
few days. In the past month
government over the alleged delay into the filing of an FIR in the rape case of a Dalit 
woman in Alwar. 

 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

Rajasthan Government Issued Notice by NHRC Over Children Being 
'Used as Pawn' in Banswara 

Jun 14, 2019 09:59 PM IST 

The National Human Rights Commission (NHRC) on Friday issued 
a notice to the Rajasthan government over reports which claimed that children are 
being "used as pawn" in Banswara village. The Commission has asked the Ashok 

led regime to submit a report within the next six weeks. 

In Banswara, claimed reports, children are being used as pawns by villagers to avail 
2,000 to buy food grains. The children are sent in custody of unknown 

people, who are feared to misuse them as child labourers or push the minors into 

"It has observed that news report, if true, raise serious issue of violation of human 
rights of children who instead of getting education and upbringing, have been given 
in custody of unknown people in lieu of money," the NHRC notice said.

ies from the Gadaria community have reportedly used their children 
as pawn to get food. The incident is likely to draw widespread condemnation.

This is the second major instance of human rights violation in Rajasthan in the last 
few days. In the past month, the Commission had dispatched a notice to the state 
government over the alleged delay into the filing of an FIR in the rape case of a Dalit 

Rajasthan Government Issued Notice by NHRC Over Children Being 

The National Human Rights Commission (NHRC) on Friday issued 
eports which claimed that children are 

being "used as pawn" in Banswara village. The Commission has asked the Ashok 

In Banswara, claimed reports, children are being used as pawns by villagers to avail 
2,000 to buy food grains. The children are sent in custody of unknown 

people, who are feared to misuse them as child labourers or push the minors into 

"It has observed that news report, if true, raise serious issue of violation of human 
and upbringing, have been given 

in custody of unknown people in lieu of money," the NHRC notice said. 

ies from the Gadaria community have reportedly used their children 
as pawn to get food. The incident is likely to draw widespread condemnation. 

This is the second major instance of human rights violation in Rajasthan in the last 
, the Commission had dispatched a notice to the state 

government over the alleged delay into the filing of an FIR in the rape case of a Dalit 
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NHRC notice to Raj govt over reports of children used as pawns by 
parents to get money 

PTI New Delhi  Updated: 14-06-2019 22:57 IST Created: 14-06-2019 22:48 IST 

The National Human Rights Commission has sent a notice to 
the Rajasthan government over reports that many families in Banswara district are 
allegedly using their children as a pawn to get money for food. The NHRC Friday 
observed that the contents of the news report, if true, raise serious issue of violation 
of human rights of the innocent young children, who instead of getting proper 
education and upbringing, have been given to the custody of unknown people in lieu 
of money. 

The NHRC in a statement said, "It has taken suo motu cognisance of a media report 
that there are several villages in Banswara district of the state of Rajasthan in which 
more than 500 families were found to have used their children as pawn in exchange 
of Rs 1,500-2,000 from the Gadaria (shepherd) community to get food." The media 
report has also carried the photographs of children, aged 8 to 12 years, who had been 
pledged for money. 

"The commission has issued a notice to the chief secretary, 
the government of Rajasthan calling for a detailed report in the matter within six 
weeks," it said. The NHRC has also asked the state governmentto inform about the 
status of implementation of flagship programmes announced and being run by the 
Centre and the state government in Rajasthan. 

"The authorities are expected to identify all the victim children and to take steps to 
reunite them with their families and ensure all basic amenities, including food and 
education, to the children of the aggrieved families. The state government is also 
expected to conduct a survey to check if such practice is prevailing in 
other districts of the state," it said. According to the media report, carried Thursday, 
the shepherds put them to the work of cattle grazing. 

Chundai, Bor Talab and Memkhor areas in the district of Banswara and Bawdi 
Kheda, Limbodi and Ambaghati areas falling under Pratapgarh district are the worst 
affected, it added. It is also mentioned in the news report that government-run 
schemes like MGNREGA and Bhamashah have "never been implemented" in these 
areas, the NHRC statement said. 

Issuing the notice, the commission has observed that the Right to Food is the basic 
human right and it is aware of the fact that the central government has introduced 
several schemes to ensure that poor citizens, particularly in the villages, do not die 
due to starvation. The commission has further observed that apparently the state has 
"failed in implementation" of the Right of Children to Free and Compulsory Education 
Act of 2009, which mandates free and compulsory education to all children aged 6-
14. 

 

 


